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IN THE CUSTOMS, EXCISE & SERVICE TAX
APPELLATE TRIBUNAL
West Block No. 2, R.K. Puram, New Delhi - 110 066.
Principal Bench, New Delhi

COURT NO. I

DATE OF HEARING : 04/02/2010.
DATE OF DECISION : 04/02/2010.

Excise Appeals No. 963-965 of 2005

M/s Raghupati Ispat Pvt. Ltd. Appeliants
Versus

CCE, Jaipur Respondent

Appearance

None - for the Appellants.
Shri Amit Jain, Authorized Representative (DR) - for the Respondent.

CORAM : Hon’ble Justice R.M.S. Khandeparkar, President
Hon’ble Shri Rakesh Kumar, Member (Technical)

F+ s & Order No. sYy- gé//wlg;t;%p

Per. Justice R.M.S. Khandeparkar :-

None present for the appellants. When the matter was called in
the morning session, none had appeared, therefore, was kept for the
afternoon session. It is already 3.42 p.m. and none has appeared. As
no other matter is left on the board to be taken up for today, and as

the appellants have failed to appear, the appeals are dismissed for non-

appearance.
(Justice R.M.S. Khandeparkar)
President
(Rakesh Kumar)
Member (Technical)
PK




